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There 1s no representation from petitioner side since long, despite the notices
1ssued to the concerned parties. Today, the proxy for OL is present. In this matter
only one respondent, the office of the DGP Police, New Delhi is appearing and
earlier sought time to file comment/reply, if any, to the present petition, which is still

awaited.

Meanwhile, the OL may also to file its report, if any. The matter is adjourned

to 19" September, 2017.

Dated:24.08.2017 Sri H.P. Chaturvedi, Mémber (Juthcial)
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